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No. SRM-DEV-(NGT ORDER APP. NO.43 /2024-
OFFICE OF THE DEPUTY COMMISSIONER
DISTRICT SIRMAUR AT NAHAN (HP)

Dated, Nahan, the 32/ 11/ 2024

To,

Consultant (Judicial),
NGT (Principal Bench), New Delhi.

0. 02 in MA. No. 62/2024 in

Subject: Reg. Reply/Response of respondent N
! g Fu 5 1 led as Dinesh Kumar V/s

Original Application No. 43/2023 Tit
State of HP & Ors.,

Sir, ‘
In compliance of order dated 13-08-2024 passed by the Hon'ble National
Green Tribunal Principal Bench in MA. No. 62/2024 in Original Application No. 43/2023
titled as Dinesh Kumar V/s State of HP & Ors., the detailed Reply/Response on behalf of
respondent No. 02 i.e District Magistrate, District Sirmaur at Nahan is being enclosed

herewith for your ready reference please.

Yours faithfully,

o

District Magistrate
District Sirmaur at Nahan.

Encls. As above.
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CH_NATIONAL

GREEN TRIBUNAL, NEW DELHI.

MA. No.62/2024 IN OA NO. 43/2023

IN THE MATTER OF:

Dinesh Kumar

Petitioners.

Versus
State of H.P & others.
......... Respondents
INDEX

Sr. Particulars P. No.

No.

1. |Reply/Response of the Respondent No. 02 (District
Magistrate, District Sirmaur, HP) in.terms of order dated 13- 1-04
08-2024.

2. | ANNEXURE R1/1 5-09
The Photographs of retaining structures of M/s Bohar
Limestone of Jai Singh Thakur & Sons

3. | ANNEXURE R1/2 09
The Written statement of complainant Sh. Dinesh Kumar

4 ANNEXURE R1/3
Copy of Direction issued by HPSPCB Paonta Sahib to the |10 = G |
project proponents.

5 ANNEXURE R1/4 '
Written statement of M/s Balbir Singh Supa Ram for non- 12-13
operation of unit.

6 ANNEXURE R1/5
The copy of agreement of M/s Bohar Limestone of Jai Singh 1h-32
Thakur & Sons with private land owner

7 ANNEXURE R1/6
The Photographs of the dumping site of M/s Bohar Limestone a3
of Jai Singh Thakur & Sons

8 ANNEXURE R1/7
Copy of letter issued by HPPCB Paonta Sahib to Mining &H
Officer, District Sirmaur.

9 ANNEXURE R1/8
Reply of Mining Department vide letter No. 1266 dated 20- as-
11-2024
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Inspection-cum-Action Taken Report in Compliance of Order dated 13-08-2024
passed by Hon'ble NGT in MA No. 62/2024 in OA No. 43/2023 titled Dinesh Kumar
V/s State of HP &ors.

1. Preface

The Hon'ble NGT has registered the OA No. 43/2023 on a letter dated 14.08.2022 of Sh.
Dinesh Kumar, S/o Lt. Sh. Shobha Ram, R/o Village & PO Banor, Tehsil Ponta Sahib,
District Sirmour, Himachal Pradesh. That complaint alleges illegal & unscientific mining
by M/s Bohar Lime Stone Mines and M/s Balbir Singh, Supa Ram Mine at Paonta Sahib,
Distt. Sirmour HP and Hon’ble NGT vide order directed 03-03-2023 directed the Joint
Committee of State PCB, DFO, Mining Department and District Magistrate, Sirmour, to
visit the site and submit report. The said committee had filed its report which was
considered by Hon’ble NGT during the hearing dated 05-10-2023, wherein following
directions were passed to submit action taken report on the recommendations of Joint
Committee. HPSPB submitted action taken report on 27.02.2024 and therefore Hon’ble
NGT in the matter of M.A. no 62/2024 in O.A. No 43/2023 order dated 13.08.2024 has

passed following directions:

“. The above report clearly reveals that the two project proponents are required to do the
restoration work which has not been completed.

Hence, Hon’ble NGT implead the District Magistrate as respondents 02 for filling their
response.

2. Compliance Status of Recommendations of Joint Committee:

In compliance to the directions of the Hon’ble NGT mining sites in Vill. Khatwar,
Banour, Tehsil Paonta Sahib, Distt. Sirmaur were re-visited on 08.11.2024 by official of

the State Pollution Board with mines representatives and complainant Sh. Dinesh Kumar.

The details of mines units involved in the matter i.e. M/s Bohar Lime stone Mine of Sh.
Jai Singh Thakur & Sons, Village Banor, Tehsil Paonta Sahib, Distt. Sirmaur, and M/s
Balbir Singh, Supa Ram, VPO Banor, Tehsil Paonta Sahib, Distt. Sirmaur, H.P. are given
in Index No. 1.

Index No. 1:

Sr. | Name and Address | Capacity | Mining | Environmental Consent Operatio |

No. | of Limestone Mine Area | Clearance Status n Status

L | Ms Bohar [ 95800 | 4.15Ha | Granted  from | Valid up to | The mine
Limestone Mine of | M.T/year MoEFCC, Gol | 31.03.2026 was
Jai Singh Thakur & vide letter no. J- Operation
Sons, Village Banor, 11015/191/2015 al  during
Tehsil Paonta Sahib, JIAII(M), dated the
Distt. Sirmaur, FLP. 07.06.2017 inspection




a4
2. [M/s Balbir Singh[25000 |0:847 | Granted from [ Valid up to [ The mine
Supa Ram, VPO | M.T/year | Ha MoEFCC, Gol | 31.03.2026 | was Non-
Banor, Tehsil Paonta vide letter no. J- Operation
Sahib, Distt. 11015/117/2015 al during
Sirmaur, H.P. -IA.II(M), dated the
31.01.2017 inspection

The point wise compliance report is given below in the Index no. 2:

Index No. 2 -

Sr. Conclusion/
No Recommendations

Compliance Status

1 Repair and maintenance work
of retaining wall Structures
which has been initiated by the
lessee of M/s Bohar Lime
Stone mine of M/s Jai Singh
Thakur & Sons should be
completed within six months.”

(i) M/s Bohar Limestone Mine of Jai Singh
Thakur & Sons: -
The repair and maintenance Wwork of
retaining wall structures has been completed.
The lessee has provided wired retaining
structures at locations mentioned below:

a.) Retaining structure provided in the drainage
channel of Dunga Nallah having appx. 1.5
meter width and 16 meter height.

b.) Retaining structure provided in the slope of
mine adjacent to road in course of Dunga
Nallah having appx. 1.5 meter width and 6
meter height.

c.) Parapet retaining structures are provided
across five benches of mine having appx.
0.5 meter width and 1 meter height.

The photogréphs of retaining structures
provided are attached as Annexure-R1/1

Complainant Sh. Dinesh Kumar who was
present at the site also acknowledged the work
carried out by M/s Bohar Lime Stone mine of
Jai Singh Thakur & Sons and given his written
statement regarding satisfactory work to protect
the debris flowing into Nallah and has no
objection regarding operation of the limestone
mine. The written statement of complainant Sh.
Dinesh Kumar is attached as Annexure-R1/2.

(ii) M/s Balbir Singh Supa Ram: -

The repair and maintenance work of retaining
wall structures has not been initiated till date.
The mine is non-operational since 24 June

2023. A letter was issued by HPSPCB Paonta

®



S%TIT? vide letter no. 2871-76 dated 12.11.2024
to the mine owners to submit status of
completion of work as per recommendations of
the Joint Committee. (Annexure R1/3). M/s
Balbir Singh Supa Ram submitted reply and
given undertaking vide letter dated 15.11.2024
that limestone mine was non-operational. Copy
of reply submitted by the unit is attach.ed as
(Annexure R1/4). The Mining office District
Sirmaur at Nahan has also confirmed the Non
Operational status of Lime Stone Mine.

The overburden/ mine waste
from mining activities stacked
at the mining site shall be
properly reclamated. It was
also advised by committee that
some other private land may be
identified for dumping site to
stack the mine waste. This will
also enhance the working area
of the mine and probability or
debris flow also reduced.

(i) M/s Bohar Limestone Mine of Jai Singh
Thakur &Sons: -
M/s Bohar Limestone Mine of Jai Singh
Thakur & Sons had identified private land to
be used as dumping site to stack the mine
waste as the old dumping site has been filled
and stabilized with plantation. The copy of
agreement with private land owner is
annexed as Annexure- R1/5. The site has
been made active and appx. 5000 MT of
debris material has been dumped at this site.
The photographs of the dumping site are
annexed in Annexure-R1/6.

(ii) M/s Balbir Singh Supa Ram: -
The reclamation work is yet to be done by
the M/s Balbir Singh Supa Ram as the mine
is non-operational which was verified
physically and undertaking has been given
by the lessee that the reclamation and
protection work shall be completed before
resuming the mine operations. The lessee

already has a private dumping site to stack
the waste..

Assistant mining inspector,
Rajpura is directed to monitor
the progress of protection work
on fort-nightly basis and
submit report in this regard.

(iii) A letter was issued by HPPCB Paonta
Sahib to Mining Officer, District Sirmaur at
Nahan vide letter no. 2856-59, dated
11.11.2024 (copy annexed as Annexure-
R1/7) and status report has been sought
regarding the recommendation made by
Joint Committee to monitor the progress of
protection work. The mining department has
submitted reply vide letter- no.1266 dated
20.11.2024 copy of reply attached as
(Annexure-R1/8) and reported that M/s
Bohar Limestone Mine of Jaj Singh Thakur
&Sons has completed the protection work
and additional private land has been

acquired to stack the waste, Limestone mine

b

\bo
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&Sons has completed the protection work
and additional private land has been
acquired to stack the waste. Limestone mine
of M/s Balbir Singh Supa Ram had carried
out protection work prior of to monsoon
season but suffered damage again in this
monsoon. The protection work is under
progress. The Mine has not resumed mining
operation until the protection work is
completed.

The Action Taken Report/Response is submitted before the Hon’ble NGT with the

request that the report may kindly be taken on record for consideration please.

District Majgistrate
District aur at Nahan,
HP.
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Inspection Photographs
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FTime: 08-11-2024 11:58 W 5 M%,? ‘*
Photograph no. 4
Photograph no. 1, 2, 3 and 4- Shows status of retaining wall structure constructed by M/s Bohar
Lime Stone mine beside road between the mine and seasonal Dunga nallah which was found dry.

Nate: bofia limestone ming}




Photograph no. 5- Shows status of retaining wall strucres provided at the slope of five
benches in M/s Bohar lime stone mine

- T T Py
b LS

S e B % A Lx
Photograph no. 6 — Shows status of retaining structures provided by M/s Bohar lime stone in
the run off channel of seasonal dunga nallah to protect flow of debris and damage to property of
local people
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Photograph no. 9

Photograph no. 8 & 9 — Shows status of private dumping yard of M/s Bohar limestone mine

Photograph n.10- Shows tatus of limestone mine of M/s Balbir Singh Supa Ram which is
non-operational since 24 June 2023

(o
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T
Urgent NGT Matter
H.P. STATE POLLUTION CONTROL BOARD
REGIONAL OFFICE PAONTA SAHIB @ 01704-225870
HIMUDA Complex, Plot no. 1-3, Shubhkhera @ https:/ihppcb.nic.in/
Teh: Paonta Sahib, Distt: Sirmaur, Pin-173025 g@ pcbropaontat @gmall.com
No. PCB/RO Paonta/ OA No. 43 of 2023/2024- 027/ Dated- A 2./ Jo 24
From: The Regional Officer S
To
1. Mi/s Balbir Singh Shupa Ram
VPO Banaur, Tehsil Paonta Sahib
District Sirmaur, H.P.
2. Mis Bohar Lime Stone Mine of Jai Singh Thakur & Sons
VPO Banaur, Tehsil Paonta Sahib
District Sirmaur, H.P.
Subject:- Compliance of order dated 13.08.2024 passed in MA No. 62/2024 in OA No. 43/2023
titled as Dinesh Kumar VIS State of H.P. & ors. pending before Hon'ble NGT, New

Delhi

This is in reference to the HPSPCB Head Office letter no. 11666, dated 04.10.2024 and
order dated 13.08.2024 passed by Hon'ble NGT (copy enclosed) on the subject matter cited above. In
this context, some recommendations were made by the Joint Committee constituted by Hon'ble NGT
which includes the following points:

* Repair and maintenance work of retaining wall Structures which has been Initiated by the
lessee of M/s Bohar Lime Stone mine of M/s Jal Singh Thakur & Sons should be completed
within six months

* The overburden/ mine waste from mining activities stacked at the mining site shall be properly
reclamated. It was also advised by committee that some other private land may be identified for
dumping site to stack the mine waste. This will also enhance the working area of the mine and
probability or debris flow also reduced."

Hon’b}e NGT in the aforementioned order has passed following directions:

“..5. The above report clearly reveals that the two project proponents are required to do the
restoration work which has not been completed.

Hence, we implead the following as respondents in this M.A.

L. HP State Pollution Control Board, through its Member Secretary.
iI. District Magistrate, Sirmaur Himachal Pradesh

lil. RO~ MoEF & ccC, Chandigarh.

4 g ] s” ’bl

v. M/s Balbir Sing Supa Ram, VPO Banor, Tehsil Paonta Sahib, Distt. Sirmaur, H.P,

6. Let notice be Issued to

the abov i
the next dated of Hrtag: e respondents, for filing their response at least one week before

7. Liston 25.11.2024
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Through Regd. Post

Therefore, you are hereby directed to submit latest status/ATR report In this matter within 3 days
positively so that the report may be submitted to Hon'ble NGT one week before the next date of hearing

i.e. 25.11.2024 as per the orders.
Being an NGT matter, it Is requested to prioritize the matter.

Yours faithfully

Encloéure: - As above (copy also sent through e-mail) O
3% Ll
Atul Parmar
| "MissionLIFE ¢ Regional Officer cum
Environmental Engineer

¢ HPPCB Regional Office Paonta Sahib

Copy to:
1. The Member Secretary, HPSPCB, Him Parivesh, Phase-lIl, New Shimla-09, H.P. for information
and further necessary action please,
2. The Deputy Commissioner, Sirmaur at Nahan for information and further necessary action

please.
3. TheAdditional District Magistrate, Sirmaur at Nahan for information and further necessary

action please.
. 4. The Mining Officer, Sirmaur at Nahan for information and further necessary action please.

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib
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M/s. Balbir Singh Supa Ram

Banour Lime Stone Mines
V.P.O. Kamrau, Teh, Kamrau, Distt. Sirmour (H.P.)173029
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Photograph no. 7- Shows status of filled old dumping yard of M/s Bohar lime stone mine
stabilized with plantation_

Photograph no. 8
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Through Regd. Post

Urgent NGT Matter
H.P. STATE POLLUTION CONTROL BOARD

REGIONAL OFFICE PAONTA SAHIB i@ 01704-225870
HIMUDA Complex, Plot no. 1-3, Shubhkhera @ htips:/hppeb.nic.in/
Teh; Paonta Sahlb, Distt: Sirmaur, Pin-1730256 @)pcbropaontﬂ@gmelmm

No. PCBIRO Paonta/ OA No, 43 of 2023/2024. . §5¢ 57 Dated- /=//="* 25

From: * The Regional Officer
To
The Mining Officer
Nahan, Distt. Sirmaur, H.P.
‘ OA No. 43/2023
Subject:- Compliance of order dated 13.08.2024 passed in MA No. 62/2024 In
titled as Dinesh Kumar V/S State of H.P. & ors. pending before Hon’ble NGT, New
Delhi
=4 024 and
This is in reference to the HPSPCB Head Office letter no. 11666, dated 04.10.2 an

order dated 13.08.2024 passed by Hon'ble NGT (copy enclosed) on the subject matter cited above. In
this context, some recommendations were made by the Joint Committee constituted by Hon'ble NGT

which includes the following point:
“Assistant Mining Inspector, Rajpura is directed to monitor the progress of protection work on

- fort-nightly basis and submit report in this regard.”

Therefore, you are hereby requested to submit latest status/ATR report in this matter within 3 days
posttively so that the report may be submitted to Hon'ble NGT one week before the next date of hearing

i.e. 25.11.2024 as per the orders.
Being an NGT matter, itis requested to prioritize the matter.

. Yours faith!
Enclosure: - As above (copy aiso sent through e-mail) . /
wiv

e e ol
; Atul Parmar
| Mission LIFE Regional Officer cum
Environmental Engineer

\ HPPCB Regional Office Paonta Sahib
Copy to:
1. The Member Secretary, HPSPCB, Him Parivesh, Phase-lll, New Shimla-09, H.P. for information

please.
2. The Deputy Commissioner, Sirmaur at Nahan for information please.

3. The Additional District Magistrate, Sirmaur at Nahan for information please. /
= -
i

[}
Iv Atul Parmar
Regional Officer.cum
Environmental Engineer
HPPCB Regional Office Paonta Sahib

4
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No.Udyog (Court) OA Ne. 43/2023/Dincsh/- (A€ 6
Office of the Mining Officer, Nahan
District Sirmo(lr (H.P)

Dated Qo|p [ 20 Nnhan
7 | [ {202y
" «~Regional Officer,
Cum Environmental Engincer,
HPPCB Regional OfTice Paonta Sahib

Compliance of order dated 13.08,2024 passed in MA No. 62/2024 in OA
No. 43/2023 titled as Dinesh Kumnr V/s State of H.P. &ors. Pending

Subject:

S before Hon'ble NGT, New Delhi,
ir,
This is in connection to the report submitted by the office of undersigned in
reference to your office letter no. PCB/RQ (Pt) Various NGT/2023-2760 dated 12.01.2024 and
further with reference to your office letterNo.PCB/RO Paonta/OA No. 43 of 2023/2024-2856-59
dated 11-11-2024 on the subject cited above, E
It is submitted that in compliance with the directions issued by the Hon’ble
NGT’s Joint Committes in ‘the case OA No. 43/2023, field inspections were conducted by the
department. The findings are as follows:

- MUs Balbir Singh Supa Ram: The directions:issued prior inonsoon season to the leaseholder
concerning protection work have been complied with. However, due to the monsoon season, the
retaining structures were partially damaged post monsoon. Further the lease holder was directed to
install additional retaining structure in the nalla to arrest the debris from the mine area. The work is
under progress. Resulting, the mining aperations at this site has not restored, till the necessary
protection measures are completed. -
M/s Jai Singh Thakur & Sons: The lease holder has ensured the compliance of the instruction
issued by the department. Necessary protection work has been carried out by the lcase holder in the
lease area and area downward to the lease area. The field officials are directed to keep vigil and
ensure the compliance w.r.t. protection work. The lease holder has also acquired the additional area
outside the mining lease to stack the waste muck. The mining lease is currently operational.

It is further submitted that, the field officials are directed to regularly inspect
the area and ensure the compliances as directed by this office. s . o

- Submitted for your further necessary action please.

Mining officer Sirmour
Distt. Sirmour at Nahan

Annexure-K1/3
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